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THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI VASANT 
SATHE): (a) The findings of the survey 
conducted by Door-darshan reveal that the 
viewers desire lesser number of 
advertisements with popular programmes like 
feature films and  other  film-based  
programmes. 

(b) To reduce the clutter of 
advertisements with popular programmes (like 
feature film/feature film-based programmes), 
an additional weekly 'Chhayageet' programme 
has been introduced over Bombay Kendra 
from 2nd February, 1982 and an additional 
weekly 'Chitrahaar' programme is proposed to 
be introduced over Delhi Kendra from 2nd 
April, 1982. Also the tariff structure 
rationalised recently makes bookings of 
commercials with non-feature film-based 
programmes more attractive, resulting in 
wider distribution of advertisements. 

(c) There is no proposal to reduce the 
time for advertisements. However, efforts are 
being made to telecast more programmes in 
which viewers are interested. 

Media programme exchange with Sri 
Lanka 

2236. SHRIMATI USHA MALHO-TRA: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal under 
Government's consideration to sign a protocol 
with Sri Lanka for the exchange of media 
programme; and 

(b) if so, what are the details thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI VASANT  
SATHE):   (a)   Yes,  Sir. 

(b) The Protocol proposed to be signed 
between India and Sri Lanka is likely to 
include provisions for exchanges of news 
items, newsreels as well as recorded materials 
through the medium of radio  and television. 

The possibility of cooperation in the sphere 
of film through co-production between 
National Film Development Corporation, 
Ridia and the Private Producers of Sri Lanka 
would also be explored. 

 

Allotment of Newsprint to Newspapers in 
Assam 

2238. SHRI AJIT KUMAR 
SHARMA; Will the Minister of 
INFORMATION AND BROADCASTING be 
pleased to state; 

(a) the quantity of newsprint allotted to 
each of the newspapers (dailies, weeklies and 
biweeklies) published in Assam in the years 
of 1979, 1980 and 1981; 

(b) the certified circulation of ea 
of the above newspapers  during th^ above 
years; and 

(c) whether the actual circulation 
of these newspapers is different from. 
the  certified  circulation? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTINC (SHRJ       AR1F 
MOHAMMED  KHAN):    (a)   The in. 
formation is giv< n  in  the statement. 

 

(b) The circulation checks for 1979, 
1980 and 1981 have not been done in 
respect of Assam newspapers so far.. 

(c) Does not  arise. 
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Staff  artistes  of  Gauhati  and Dibru-
garh  A.I.R.  stations 

2239. SHRI ROBIN KAKATI: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state; 

(a) what is the number of staff artistes 
in AIR stations at Gauhati and Dibrugarh 
who are drawing salary below Rs. 350/-
and between Rs. 350 and Rs. 500/-; 

(b) how many of them have been in 
service for more than 3 years; 

 

(c) whether they got any allowances 
over and above their salaries; and 

(d) whether there is any provision for 
such staff artistes to be made permanent 
after having served for a specific period? 

THE MINISTER OF INFORMA-
TION AND BROADCASTING  (SHRI 

VASANT SATHE): (a) Only 1 Staff 
Artist in Gauhati is drawing fee below 
Rs. 350 whereas 8 Staff Artists in 
Gauhati and 15 Staff Artists in Dib-
rugarh are drawing fee between Rs. 350 
and Rs.  500/-. 

(b) 21 Staff Artists in these 2 Stations 
have been in service for more than three 
years. 

(c) These Staff Artists also get 
Dearness Allowance, Additional Dear-
ness Allowance, City Compensatory 
Allowance over and above their basic fee 
as admissible to regular Government 
servants. 

(d) Presently, Staff Artists are con^ 
tract  employees.    They are nrst  en 
gaged on a three years contract. OIK" 
of this period, they remain on proba 
tion for 2 years.   After completion of 
the  probation     period     successfully, 
their contracts are extended upto the 

 


